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(b) if so, what are the details ?
THE MINISTER OF HOME AFFAIRS
(SHRI CHARAN SINGH) : (a) No, Sir.

(b) Does not arise.
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t{RESTRUCTURING OF THE N.C.C.

244. SHRI BAPURAOJ MAROTRAOJIL
DESHMUKH : Will the Minister of
DEFENCE be pleased to state :

(3) whether Government have  any
scheme to restructure the N.C.C.;
(b) if so, what are the details thefcof;
and .

(c) what are the suggestions made b_y
the Defence Advisory Committee in  this

regard ?1

oy wat (oft iAW) ¢ (F)
X (@) T FIT TR AT ALE
#3¢ Fr¢ gt afafe A fawrfar
9T FETA fAUET & ATYR 9% gAfed
fear o @ & "fufe & ww oy
1974 ¥ 9EgF FY 41 | T 3T FR
F gewdl 1 v F =fefas o qur
oEW 9% WX AfgF I [ F -
qTY FH TEI-I7E T917 & g gonfi
¢ fagr o g1 @fqae fedwa #r
TERT #1 6 T T TLTFT 4 AT e
F< fagr mar @ ) e fedior 9 gear

[ 1 English translation.
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f[THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) and (b)
The NCC is being restructured on the basis
of the Government decisions on the re-
commendations of the NCC Evaluation
Committee which submitted its report in
1974. The aims of the NCC have been
revised to make it less defence-oriented
with greater emphasis on character quali-
ties and the ideal of service. The strength
of the Senior Division has been reduced
from 6 lakh to 4 lakh  cadets. The
strength of Junior Division is being main-
tained at 7 lakhs. The strength of Girls
Division is being increased. The structure
of Units and Sub Units is being streamlined
to reduce administrative overheads. Im-
provements are being brought about in
administration and training.

(c) There is a Central Advisory Com-
mittee to advise the Government on matters
of policy relating to the NCC. The re-
port of the NCC Evaluation Committee
set up on the recommendation of the Cen-
tral Advisory Committee was generally dis-
cussed by the latter in their meeting held
in May 1975 in which suggestions were
put forward on various aspects of the
working of the NCC. Some of the more
important suggestions made by Members
were as follows :

(a) Like other candidates, the entry
of the NCC cadets, to the National
Defence Acaremy and the Indian Mili-
tary Academy should also be through
Union Public Service Commission exa-
minations. -

(b) A medal for long service in
National Cadet Corps should be
instituted for NCC commissioned officers
and instructors.

(¢) The recommendation of the Evalu-
ation Committee to set apart the sixth
day of the week as “Field Day” was
not practicable, at present.

(d) The recommendation of the Eva-
luation Committee that other things
being equal, NCC cadets should get
preference for admission to  post-
graduate and professional studies was
difficult to implement.
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These suggestions, among ofhers, were
taken into consideration in reaching final
decisions on the report of the Evaluation
Committee.]
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GERMAN FIRM THROUGH M/S. MARUTI
L1p.

245. SHRI NAGESHWAR PRASAD
SHAHI : Will the Minister of DEFENCE

be pleased to state :

(a) whether the Ministry of  Defence
purchased any heavy vehicles from some
German firm through M/s. Maruti Ltd.
during the last two years; and

(b) if so, what is the number of vehicles
purchased, the price paid for each vehicle
and the element of Commission paid to
M/s. Maruti Ltd. in the deal ?]
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[ 1 English translation.



